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of the Committee on Public Undertakings (2017-18) on "National Highways
Authority of India Limited (NHAI)."

STATEMENTS OF THE DEPARTMENT-RELATED PARLIAMENTARY

STANDING COMMITTEE ON COAL AND STEEL
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Forty-third Report (Sixteenth Lok Sabha) of the Committee on Coal and Steel
on action taken by the Government on the Recommendations contained in
Thirty-seventh Report (Sixteenth Lok Sabha) on "Physical and Financial
Performance of Steel Authority of India Ltd. and MECON Ltd." relating to
the Ministry of Steel;

Forty-fourth Report (Sixteenth Lok Sabha) of the Committee on Coal and
Steel on action taken by the Government on the Recommendations contained
in Thirty-eighth Report (Sixteenth Lok Sabha) on "Demands for Grants
(2018-19)" relating to the Ministry of Steel; and

Forty-fifth Report (Sixteenth Lok Sabha) of the Committee on Coal and Steel
on action taken by the Government on the Recommendations contained in
Thirty-ninth Report (Sixteenth Lok Sabha) on "Demands for Grants (2018-
19)" relating to the Ministry of Mines.

STATEMENT OF THE COMMITTEE ON THE WELFARE OF
SCHEDULED CASTES AND SCHEDULED TRIBES

SHRI SHAMSHER SINGH DULLO (Punjab): Sir, I lay on the Table, a copy

(in English and Hindi) of the final action taken statement of the Government on the

recommendations contained in Chapter I of the Nineteenth Report (Sixteenth Lok Sabha)

of the Committee on the Welfare of Scheduled Castes and Scheduled Tribes regarding

action taken by the Government on the Seventh Report (Sixteenth Lok Sabha) on

"Reservation for and Employment of Scheduled Castes and Scheduled Tribes in Central
Board of Excise and Customs (CBEC)".



